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JEIT/No. CGPDTM-11018(11)/1/2022-CGPO /1893 ﬁ?ﬂ?ﬁ/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Donga Naga Raveendra, Assistant Controller of Patents & Designs at new location
in public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2 Shri Donga Naga Raveendra will report to Head of Office of Kolkata to work
in the Examination group of officet’s discipline.

21 Shri Donga Naga Raveendra is eligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows,

6. Guatd file.
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AT/ No. CGPDTM-11018(11) /1/2022-CGPO /1894

OFFICE ORDER

f&TTeh /Date: 08.12.2025

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti Ajay
Kumar Prajapati, Assistant Controller of Patents & Designs at new location in

public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Chennai
2; Shri Ajay Kumar Prajapati will report to Head of Office of Chennai to work in

the Examination group of officer’s discipline.

o Shri Ajay Kumar Prajapati is cligible for TA/DA and other benefits attached to

this transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

=>
(Vickey Kumar)
Director

Administration& Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti Balraj
G, Assistant Controller of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2, Shri Balraj G will report to Head of Office of Kolkata to work in the
Examination group of officet’s discipline.

3 Shri Balraj G is cligible for TA/DA and other benefits attached to this transfer in
public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. C
5
(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otder on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatrd file.
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Siddharth Babaso Jadhav, Assistant Controller of Patents & Designs at new
location in public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Mumbai Delhi

2 Shri Siddharth Babaso Jadhav will report to Head of Office of Delhi and will
assume the charge at the said new location to work in the same capacity as per work
allotted in earlier office ordets.

2 Shri Siddharth Babaso Jadhav is cligiblc for TA/DA and other benefits
attached to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. @
(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Matks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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JEIAT/No. CGPDTM-11018(11) /1/2022-CGPO /1897 m/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Akshay Kumar, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2 Shri Akshay Kumar will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3 Shri Akshay Kumar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

ickey Kumar)

Director

Administration& Establishment
O/o0 CGPDTM

Copy to:-

1l Pl}ead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guatd file.
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TE&IT/No. CGPDTM-11018 (11)/1/2022-CGPO /1898

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms.
Sandhya Kothari, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Mumbai Delhi

2, Ms. Sandhya Kothari will report to Head of Office of Delhi to assist the
CGPDTM in legal matters related to the Patents and Designs in the role of Officer on
Special Duty, OSD (Legal) in the O/o CGPDTM.

B8] Ms. Sandhya Kothari is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. C/

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officet.

5. Hindi version follows.
6. Guard file.
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TE&AT/No. CGPDTM-11018(11)/1/2022-CGPO /1899 fesTieh /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms.
Trishala Verma, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai
2 Ms. Trishala Verma will report to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

35 Ms. Trishala Verma is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumatr)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatrd file.
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TE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1900 feATeh/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Rahul
Kumar Jaiswal, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai
2, Shri Rahul Kumar Jaiswal will report to Head of Office of Chennai to work in

the Examination group of officer’s discipline.

3. Shri Rahul Kumar Jaiswal is cligible for TA/DA and other benefits attached to

this transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copytight.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatd file.
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HEIT/No. CGPDTM-11018(11)/1/2022-CGPO /1901

OFFICE ORDER

feetTeh /Date: 08.12.2025

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri
Suprabhat, Assistant Controller of Patents & Designs at new location in public

interest in the same capacity with immediate effect.

Present location of posting

New location of posting

Delhi

Chennai

9. Shri Suprabhat will report to Head of Office of Chennai to work in the

Examination group of officet’s discipline.

o Shri Suprabhat is eligible for TA/DA and other benefits attached to this transfer

in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.
4., Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guatd file.
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HEIT/No. CGPDTM-11018(11) /1/2022-CGPO /1902

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Rocky
Chhikara, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai

2. Shri Rocky Chhikara will repott to Head of Office of Chennai to work in the
Examination group of officet’s discipline.

3. Shri Rocky Chhikara is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

‘Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatd file.
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HEIT/No. CGPDTM-11018(11) /1/2022-CGPO /1903 f&sTeh /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Ajay
Kumar Maurya, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai

2 Shri Ajay Kumar Maurya will report to Head of Office of Chennai to work in
the Examination group of officer’s discipline.

3 Shri Ajay Kumar Maurya is cligible for TA/DA and other benefits attached to
this transfer in public intetest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. 553
are

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1904 feTieR /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Nikhil Katiyar, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2, Shri Nikhil Katiyar will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

i Shri Nikhil Katiyar is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. _—

(-2
(Vickey Kumar)
Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatd file.
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Department for Promotion of Industry and Internal Trade

HE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1905

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Alok
Mishra, Assistant Controller of Patents & Designs at new location in public interest
in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2 Shri Alok Mishra will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

B Shri Alok Mishra is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
‘Trade Marks, Geographical Indications and Copyright. @/

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatd file.

f&stier/Date: 08.12.2025
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HEYT/No. CGPDTM-11018(11) /1/2022-CGPO /1906 ﬁ?ﬂa?/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Raj
Singh, Assistant Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2, Shri Raj Singh will fepott to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3 Shri Raj Singh is eligible for TA/DA and other benefits attached to this transfer
in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. ;

(Vickey Kumatr)

Director

Administration& Establishment
O/o0 CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

0. Guatd file.
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RGNIIPM
Department for Promotion of Industry and Internal Trade

TEIT/No. CGPDTM-11018(11)/1/2022-CGPO /1907 & /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Vinita
Suyal, Assistant Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai

2. Shri Vinita Suyal will report to Head of Office of Chennai to work in the
Examination group of officer’s discipline.

3 Shri Vinita Suyal is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Oftfice, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatd file.
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Sl Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1908 f&=ATaR /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Md
Tanveer Ur Rahman, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai
2 Md Tanveer Ur Rahman will report to Head of Office of Mumbai to work in

the Examination group of officer’s discipline.

5 Md Tanveer Ur Rahman is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

e —

Clo ol

(Vickey Kumar)
Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otder on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1909

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms.
Madhumitha Srinivas Raju, Assistant Controller of Patents & Designs at new
location in public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2 Ms. Madhumitha Srinivas Raju will report to Head of Office of Kolkata to
work in the Examination group of officet’s discipline.

3, Ms. Madhumitha Srinivas Raju is eligible for TA/DA and other benefits
attached to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Matks, Geographical Indications and Copyright.

Director
Administration& Establishment

O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.

f&=TTh /Date: 08.12.2025
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1910

f&aTTeh /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Haribansh Kumar, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Chennai
D Shri Haribansh Kumar will report to Head of Office of Chennai to work in the

Examination group of officer’s discipline.
group p

3 Shri Haribansh Kumar is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1911

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Neeraj Upadhyay, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2; Shti Neeraj Upadhyay will report to Head of Office of Mumbai to work in the
Examination group of officet’s discipline.

o Shti Neeraj Upadhyay is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows,

6. Guatd file.

&R /Date: 08.12.2025
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti Manoj
Yadav, Assistant Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai
2; Shri Manoj Yadav will report to Head of Office of Chennai to work in the

Examination group of officet’s discipline, except or otherwise wotk allotted in eatlier
office orders.

3. Shri Manoj Yadav is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEIT/ No. CGPDTM-11018(11) /1/2022-CGPO /1913

f&Teh /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Sumit Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Mumbai Kolkata

2 Shri Sumit Kumar will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

5 Shri Sumit Kumar is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geogtraphical Indications and Copyright. E

(Vickey Kumatr)

Director

Administration& Establishment
O/o CGPDITM

Copy to:-

15 I}?ead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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JEAT/ No. CGPDTM-11018(11) /1/2022-CGPO /1914 fealTeh /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shti Nilamani Kundu, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Chennai Kolkata

2 Shri Nilamani Kundu will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

5 Shri Nilamani Kundu is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. V,"D

(Vickey Kumatr)

Director

Administration& Establishment
0O/o0 CGPDIM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
Trade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guazrd file.



] ) dleferer duer e
.’ BOUDDHIK SAMPADA BHAWAN
. Tdlest 32/ Plot No. 32
sSigftes duer
T GOVERNMENT OF INDIA FeFeT 14/ Sector 14
Ew o o FriaT AgfaTTE v, dffwew ke BT gaR@y Dwarka STRE ) India
s/ Office of The Controller General IS/ Tel: +911125300205
FIREEHRNTAE A 1
Patents, De51gns & Tra.de Marks ?—ﬁ?«l’/ E-Mail : cgoffice.in@nic.in
INTELLECTUAL PROPERTY > 3R 3 mﬁ_{ / Website: www ipindia gov.in
lI)NDIA Ministry of Commerce & Industry
atents / Designs / Trade Marks . .
G‘::Sg::siphicc:lﬁcsiicationz/ Copyright m W 3-71? m SRR mT?T
S Department for Promotion of Industry and Internal Trade
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Mayur Lokhande, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Mumbai Nagpur

2, Shri Mayur Lokhande will report to Head of Office of Nagpur to work in the
Examination group of officer’s discipline.

3 Shri Mayur Lokhande is not eligible for TA/DA and other benefits attached to
the transfer on own request except ot otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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&1/ No. CGPDTM-11018(11) /1/2022-CGPO /1916 feaTah /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
apptoved the transfer & posting at new location of Shti Pavan Kumar Meena,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting New location of posting
Mumbai Ahmedabad

2 Shri Pavan Kumar Meena will report to Head of Office of Ahmedabad to
work in the Examination group of officer’s discipline.

3. Shri Pavan Kumar Meena is not eligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDIM

Copy to:-

ik IPI}ead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Ttade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.



oy

. .,~ } BOUDDHIK SAMPADA BHAWAN
Sigfe d@uer

TeliceT 32/ Plot No. 32

HARTHIDR
GOVERNMENT OF INDIA HeFeT 14/ Sector 14
W’" “/' o A FEteT n'grﬁramn' vHEd, ifFeT eI BET  gaRey Dwarka HRA /ndia
iR Office of The Controller General U/ Tel: 4911125300205
g S Patents, Designs & Trade Marks S SERTR LR
- -Hel / E-Mail : cgoffice.in@nic.in

INTELLECTUAL PROPERTY 2 3#{ ~ M/ Website: www.ipindia.gov.in
INDIAD o Ministry of Commerce & Industry
Patents / Designs / Trade Mark ; ;
Ga‘.}gg:;plu::l?mn:ilcatl;ones/(‘opiright m Qﬁﬁ? 3‘]\‘? EHFIﬁ? <qMUR %5:[17[
i Department for Promotion of Industry and Internal Trade

TEAT/ No. CGPDTM-11018(11) /1/2022-CGPO /1917 f&eAIeh /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Ravindta Nath Choudhary,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting New location of posting
Mumbai Nagpur

2. Shri Ravindra Nath Choudhary will report to Head of Office of Nagpur to
work in the Examination group of officer’s discipline.

B Shri Ravindra Nath Choudhary is not eligible for TA/DA and other benefits
attached to the transfer on own request except or otherwise mentioned in R Rules
and/otr DoPT Guidelines in the matter of request transfet.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. E

(Vickey Kumar)
Director

Administration& Establishment
0O/o0 CGPDTM

Copy to:-

il I%Z:ad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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Department for Promotion of Industry and Internal Trade

TEAT/ No. CGPDTM-11018(11)/1/2022-CGPO /1918

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shti Sudhakar Bommeda,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting New location of posting
Chennai Nagpur

2, Shri Sudhakar Bommeda will report to Head of Office of Nagpur to work in
the Examination group of officer’s discipline.

5h Shri Sudhakar Bommeda is not eligible for TA/DA and other benefits attached
to the transfer on own request except ot otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the ordet on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of abovementioned officer.

5. Hindi vetsion follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shti Ram Shiv Deepak, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Mumbai Delhi

2 Shri Ram Shiv Deepak will report to Head of Office of Delhi to wotk in the
Examination group of officer’s discipline.

55 Shri Ram Shiv Deepak is not eligible for TA/DA and other benefits attached to
the transfer on own request except ot otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
0O/o0 CGPDTM

Copy to:-

i I}')Iiaad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
Trade Matks Registty, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officet and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Ankit Jena, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Chennai Delhi

2 Shri Ankit Jena will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline.

5, Shri Ankit Jena is not eligible for TA/DA and other benefits attached to the
transfer on own request except ot otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDITM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guatrd file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Vivek Raj, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Chennai Kolkata

2 Shri Vivek Raj will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

5 Shri Vivek Raj is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. E

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1 Il?ead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the ordet on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guatrd file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
apptoved the transfer & posting at new location of Shri Avinash Pandit Munde,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting New location of posting
Kolkata Nagpur

2 Shri Avinash Pandit Munde will report to Head of Office of Nagpur to work
in the Examination group of officer’s discipline.

5 Shri Avinash Pandit Munde is not eligible for TA/DA and other benefits
attached to the transfer on own tequest except or otherwise mentioned in FR Rules
and/or DoPT Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. IPIz:ad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Trade Marks Registry, Ahmedabad.

2. T'T Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows. ;

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Dr. Prithipal Singh, Deputy
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Mumbai Delhi

2, Dr. Prithipal Singh will teport to Head of Office of Delhi to wotk in the
Examination group of officer’s discipline.

3. Dr. Prithipal Singh is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @
(Vickey Kumar)
Director

Administration& Establishment
O/o CGPDTM

Copy to:-

e I%yead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
apptoved the transfer & posting at new location of Shri Soumen Das, Deputy
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Nagpur Kolkata

2 Shri Soumen Das will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3% Shri Soumen Das is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. @
(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. TT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has

approved the transfer & posting at new location of Shri N. Babu, Deputy Registrar of

Trade

Marks, Geographical Indications and Copyright at own cost in the same
capacity with immediate effect.
Present location of posting New location of posting
Kolkata Mumbai

2.

Shri N. Babu will repott to Head of Office of Mumbai to work allotted as pet

earlier office orders.

3.

Shri N. Babu is not eligible for TA/DA and other benefits attached to the

transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. 'This issues with the approval of the Controller General of Patents, Designs, ‘I'tade
Marks, Geographical Indications and Copyright.
(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Trade Marks Registry, Ahmedabad.
2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload

the order on official website.

3. Pay & Accounts Officer, PD'TM Mumbai.
4. Personal file of above mentioned officer.
5. Hindi version follows.

6. Guatd file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Virender Singh, Assistant
Registrar of Trade Marks, Geographical Indications and Copyright at own cost in
the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Delhi

2 Shri Virender Singh will report to Head of Office of Delhi to work allotted as
pet eatlier office orders.

3. Shri Virender Singh is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geogtaphical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM Mumbai.

4. Personal file of above mentioned officer.

5. Hindi vetsion follows.

6. Guatrd file.
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HEIAT/No. CGPDTM-11018(11) /1/2022-CGPO /1927 f&eTreR /Date:08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Sonal
S. Waingankar, Senior Examiner of Trade Marks, Geographical Indications and
Copyright at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Mumbai Ahmedabad

2 Ms. Sonal S. Waingankar will report to Head of Office of Ahmedabad to work

allotted as per eatlier office orders.

o) Ms. Sonal S. Waingankar is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. "This issues with the approval of the Controller General of Patents, Designs, Trade
Marks, Geographical Indications and Copytright. @
(Vickey Kumatr)
Ditector
Administration& Establishment
O/o CGPDIM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,
Trade Marks Registty, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri Raman
Kumar Prajapati, Senior Examiner of Trade Marks, Geographical Indications and
Copytright at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Mumbai Delhi

2. Shti Raman Kumar Prajapati will report to Head of Office of Delhi to work
allotted as per eatlier office orders.

5 Shri Raman Kumar Prajapati is eligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geographical Indications and Copytight. C;_m

(Vickey Kumat)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Il?c,:ad of Office, Patent Office, Chennai, Delhi, Kolkara, Mumbai, RGINIIPM, N agpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi vetsion follows.

6. Guard file.

&R /Date:08.12.2025
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms.
Subhangi Dushyant Kamble, Senior Examiner of Trade Marks, Geographical
Indications and Copyright at new location in public interest in the same capacity with
immediate effect.

Present location of posting | New location of posting
Mumbai Nagpur

2 Ms. Subhangi Dushyant Kamble will report to Head of Office of Nagpur to

work allotted as per earlier office orders.

8 Ms. Subhangi Dushyant Kamble is eligible for TA/DA and other benefits
attached to this transfer in public interest.

4. This issues with the approval of the Controller Genetal of Patents, Designs, Trade

Marks, Geographical Indications and Copyright. E

(Vickey Kumar)

Ditector

Administration& Establishment
O/o CGPDIM

Copy to:-

il fpl}ead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officet, PD'TM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guatrd file.

&R /Date:08.12.2025
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OFFICE ORDER

TR/ Date:08.12.2025

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Asheesh Kumar, Senior Examiner of Trade Matks, Geographical Indications and
Copyright at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting

Mumbai Chennai

2 Shri Asheesh Kumar will report to Head of Office of Chennai to work allotted

as per eatlier office orders.

3. Shri Asheesh Kumar is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geographical Indications and Copytight.

(Vickey Kumar)
Director

Administration& Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGINIIPM, Nagput,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officet, PDTM, Mumbai.
4. Personal file of above mentioned officer.
5. Hindi version follows.

6. Guatd file.
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BOUDDHIK SAMPADA BHAWAN
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OFFICE ORDER

AT/ Date:08.12.2025

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri Tushar
Ambadas Ingale, Senior Examiner of Trade Matks, Geographical Indications and
Copyright at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting

Mumbai Delhi

2 Shri Tushar Ambadas Ingale will report to Head of Office of Delhi to work

allotted as per earlier office orders.

3; Shri Tushar Ambadas Ingale is eligible for TA/DA and othet benefits attached

to this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, T'rade

Marks, Geographical Indications and Copyright.

C D>

(Vickey Kumar)

Ditector

Administration& Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGINIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes i the official profile of the said officet and to

upload the otder on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.
5. Hindi version follows.

6. Guazrd file.
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TE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1932 T/ Date:08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Satika
Prashant Nagpurkar, Senior Examiner of Trade Marks, Geographical Indications
and Copyright at new location in public interest in the same capacity with immediate
effect.

Present location of posting | New location of posting
Mumbai Nagpur

2. Ms. Satika Prashant Nagpurkar will report to Head of Office of Nagpur to
work allotted as per eatlier office orders.

5 Ms. Sarika Prashant Nagpurkar is eligible for TA/DA and other benefits
attached to this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geogtaphical Indications and Copytight. @

(Vickey Kumar)

Ditector

Administration& Establishment
0O/o CGPDITM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officet, PD'TM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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BOUDDHIK SAMPADA BHAWAN
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HEIT/No. CGPDTM-11018 (11) /1/2022-CGPO /1933

OFFICE ORDER

e /Date:08.12.2025

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Sunil
Prakash Dhadwad, Senior Examiner of Trade Marks, Geographical Indications and
Copytight at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting

Mumbai Nagpur

2, Shri Sunil Prakash Dhadwad will report to Head of Office of Nagpur to work

allotted as per earlier office orders.

35 Shri Sunil Prakash Dhadwad is eligible for TA/DA and other benefits attached

to this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geographical Indications and Copyright.

C‘ ‘\2

(Vickey Kumar)
Director

Administration& Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,

‘Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officet and to

upload the order on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of above mentioned officet.

5. Hindi version follows.
6. Guatd file.
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Megha
Sunil Chavan, Senior Examiner of Trade Marks, Geographical Indications and
Copyright at new location in public intetest in the same capacity with immediate effect.

Present location of posting | New location of posting
Mumbai Delhi

2 Ms. Megha Sunil Chavan will report to Head of Office of Delhi to work allotted
as per eatlier office orders.

3 Ms. Megha Sunil Chavan is eligible for TA/DA and other benefits attached to

this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Ttrade
Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

il I?I};ad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — fot necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guatrd file.
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